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A n n u a l R e p o r t and A u d ited  A c c o u n ts  
or H im a ch a l P ra d esh  A g ro -In d u s tr ie s  

C o rp o ra tio n , L td ., S im la

SHRI PRABHUDAS PATEL: I beg 
to lay on the Table a copy of the 
Annual Report (Hindi and English 
versions) of the Himachal Pradesh 
Agro-Industries Corporation Limited, 
Simla, for the year 1973-74 along with 
the Audited Accounts, under sub-sec
tion (1) of section 619A of the Com
panies Act, 1956. [Placed in Library. 
See No. LT-9901/75.]

11.14 hrs.
STATEMENT RE. SITTINGS OF THE 

HOUSE
THE MINISTER OP WORKS AND 

HOUSING AND PARLIAMENTARY 
AFFAIRS (SHRI K. RAGHU RA- 
MAIAH): With your permission, I 
would like to announce that the sit
tings of the House will stand extended 
till Monday. As it is, it is scheduled 
to conclude on the 31st July, 1975. 
Thus, there will be a sitting on Fri
day, the 1st August and also on Mon
day, the 4th August.

Banking Service 4
Commission BiU

U.1* hrs.

MESSAGES FROM RAJYA SABHA

SECRETARY-GENERAL; Sir, I 
have to report the following messages 
received from the Secretary-General 
of Rajya Sabha:

(i) “In accordance with the pro
visions of sub-rule (6) of rule 186 
of the Rules of Procedure and Con
duct of Business in the Rajya Sabha,
I am directed to return' herewith 
the Finance (Amendment) Bill, 
1975, which was passed by the Lok 
Sabha at its sitting held on the 25th 
July, 1975, and transmitted to the 
Rajya Sabha for its recommenda
tions and to state that this House 
has ao recommendation's to make to 
the Lok Sabha in regard to the 
said Bill."

(ii) “In accordance with the pro
visions of rule 127 of the Rules of 
Procedure an<| Conduct of Business 
in the Rajya S>abha, I am directed 
to inform the Lok Sabha that the 
Rajya Sabha, at its sitting held on 
the 29th July, 1975, agreed without 
any amendment to the Maintenance 
of Internal Security (Amendment) 
Bill, 1975, which was passed by the 
Lok Sabha at its sitting held on the 
25th July 1975.”

11.15 hra.
BANKING SERVICE COMMISSION 

BILL—contd.
MR. SPEAKER: We now take up 

further consideration of the Banking 
Service Commission Bill. Shri Darbara 
Singh was on hia legs. He may con
tinue his speech.
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